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~\{..< X2,’- ' / ggaéal modification of earlier orders no. 368-76/Pr. D&SJ (East)/KKD/Delhi Dt.

the below mentioned Committee is hereby re-constituted for all the three
i.e., East, North East & Shahdara with immediate effect:
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S1. No. C Name of Committee Name of Judicial officers
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Estimate Examine
Scrutiny Committee

h. Chandra Shekhar, DJ Commercial-02, East, Chairperson
d. Administrative Civil Judge, East/Member Secretary
d. Administrative Civil Judge, North-East/Member
d. Administrative Civil Judge, Shahdara/1\/lember
h. lnder Singh, DDO, Accounts Branch, East Distrct

Vote; Rest of the contents in earlier orders no. 368-76/Pr. D&SJ (East)/KKD/Delhi Dt.
218.01 .2024 remains same.
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(S I JAIN)
Principal District Sessions Judge
East Distric,‘Kar artlootna Courts

Delhi:
~5’11»~ 1332;.

‘Jo /Judl. (East)/KKD/2024/Delhi Date i\_' 0?>-1’-°9—“l~

Copy forwarded for information and necessary at;ti01t:-

l.

1'»

1
'1).

'20.

The Registrar General, Hon’ble High Court, New Delhi
The Principal District & Sessions Judge, (Hqs), Tis Hazari Courts, ixrllii
The Principal District & Sessions Judge, (ShElil(lt.i'El), Karkard001n<r "Courts, Delhi
The Principal District & Sessions Judge, (North-liast), Karkardooma Courts, Delhi
Concerned Judicial officer, Karkardooma Courts, Delhi
The Administrative Officer (Judl.)/Incharge, all the Branch, I<arkat'r‘>~11r1a Courts,
Delhi
Officer-In-Charge, Accounts Branch, East D;,tri;t, Karkardooma Courts, Delhi
The Website Committee, Tis l-lafliri Courts/Karkardooma Courts, Delhi
For uploading on LAYERS.
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P.S to the undersigned

(SH ' AIN)
l‘rir;._"ipal D‘ trict 1.1 lo11S Judge
East Distric, ark I'Clnk‘lTla Courts

Delhi:


